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GOVT. OF NCT OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (NAJAFGARH)
SDM OFFICE COMPLEX, NAJAFGARH, NEW DELHI 110043
No.SDM/NG/2022-23/ 3697 Dﬁtedﬂ&09/2022
To

The Addl. Chief Engineer,
Delhi Jal Board,
Jhandewalan, Karol Bagh, N.D.-110005.

Sub:- Demolition Report dated 06.09.2022 for illegal construction on Village
Issapur, Tehsil-Najafgarh, Delhi.

Sir,

In pursuance of Hon’ble NGT Order dated 22.04.2022 in matter of Surender Singh
Vs State of NCT of Delhi & Ors and Hon’ble District Court Dwarka Order No. CS SCJ
No0.762/2022 in matter of Smt. Risalo Devi & Ors Vs State of NCT of Delhi & Ors, a
demolition programme under Special Task Force (STF) was successfully conducted on
06/09/2022 as per report submitted by concerned team (copy of the same attached
herewith) for removal of encroachment in the area bearing Khasra No.148 of the Gram
Sabha of Issapur, Delhi.

This is for information & further necessary action at your end.

Encl:-As stated above.

AMIT E, IAS
SDMA(Najafgarh)
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7 Demolition Report Dated 06.09.2022 for the lllegal Construction on Village Issapur, Tehsil
Najafgarh

In compliance of Hon’ble NGT order dated 22.04.2022 in the matter of Surender Singh
Vs State of NCT of Delhi and ORS, a demolition order vide no. SDM/NG/2022-23/3694 dated
03.09.2022 was issued by SDM(Najafgarh) for the demolition of encroached area of ISSAPUR
, JOHAD(Kh No. 148)

In pursuance of demolition order dated 03.09.2022, a demolition drive was conducted
in the presence of Tehsildar(Najafgarh), field staff of Tehsil Najafgarh, Halka Patwari(ISSAPUR)
and Field Kanungo, MCD Officials, BSES Officials with the help of police force lead by

| S.H.O(Jaffarpur Kalan). At the sife, the illegal construction as well as structures built on Kh. No.
148 whose demarcation was done in 2014 and Marking had been done by the TSM Surveyor on
03.06.2022. All illegal structures built on Kh. No. 148 were demolished with the help of JCB and
the land (Kh. No. 148)has been vacated(photo enclosed).
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GOVT. OF NCY OF DELIII
’AFG/\“”}

OFFICE QF THE SUDB DIVIS

[ONAL MAGISTRATE (NA
1111110043

SDM OFFICE COMPLEX, NAJAFGARIL NEW DE

No.SDM/NG/2022-23/ 3¢ TY

pated: ()3/09/?-022

'DEMOLITION ORDER

in pursuance of Hon'ble NGT Order da

Surender Singh Vs Etate of ‘NCT
Dw.arka Order Mo, CS SCJ No.76

Vs State of NCT of Delhi & Ors, 2

Force (STF) has been fixed up
encroachment in the area bearing

13 Biswas of the Gram Sabha of Issapur.,

All concerr{ed are: directed
present on the above mentioned
Jaffarpur, New Dealhi at 10:00 AN,

Further, Tehsildar is here
and ensure the following:-
1 Serving of demolition notice

by directed to co-ordinate the de

ted 22.04,2022 in matter of
and Hon'ble District Court
r of SMt. Risalo Devi & Ors
e under Special Task
for removal of

of Delhi & Ors
2/2022 in malte
demolition programm

on 06/09/2022 (Tuesday) :

Khasra No.148 admeasuring 6 Bighas and
Delhi.

and lo be

ssary support

point is Police Station-

to provide nece
date. The asse‘mbly

melition drive

vith police officiale to idennfy tha

f// Jomnt inspection of site aleng
structures on 05.09 2022, i
3 Videography of encroachment removal drive.
4. Presence of imnartial witnesses durling encrcachment rernoval process.
5 Submission of compliance report on 07-09-2022. ol .
2 Nas, N o
RGN v
A NN o Vo N

Copy for necessary action to!

1. DCP (Dwark
demolition drive

a), Seclor-19 Dwarka,

I&FC Deptt., MD-

J2]  AMITKALE, 1AS
STF)SDM (NZjafgarh)

Delhi to kindly provide extra force for the

4, Nangloi Road, Delhi with the

2. Executive Engineer, ‘
site of demotlition on scheduled date & time.

ssent ot the

request to pr
Kharkhari Nabhar,

3.8D0 (SW),
encroachment !

, Gram Sabha lan

New Delhi to surpervise the removal of

J alongwith consotidation officer.
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4. Assistant Commissioner, MCD, Najafgarh Zone, Dhansa Stant Delhi with
direction to depute staff and to provide venicle like JCB, truck and labour force
for collecting the malba after demolition. I
5.ACP (Najafgarh), PS- Najafgarh, Delhi. : i
G._ALCP (Traffic), Najafgarh, 2 Floor, PS{Sector 23 Dwarka Delhi. |
- Tehsildar (Najafgarh) and Naib Tehsildar (Najafgarh) along with revenue ',
|

{ slaffi.e Kanungo/ Patwari of concerned area for supervising the demolition.
l 5 DGM & Ex. Engineer! BSES, Najafgarh Zone, Najafgarh Phirni Road, New
! Bhagat Singh Market, Najafgarh Extension, Najafgarh, Delhi-110043 to get
|I the electricity disconnected on that day if any, .

! 9.Ex. Engineer (Building & 'Maintenance), MCD, Najafgarh Zone, Dhansa I
i Stand, Delhi. \ :

. 10 SHO (affarpun). Ps- Jaffarpur, Delhi to provide police force for smooth
|W / (\“7 femoval of illegal structures/encroachment and get the structure vacated on I

day prior. ‘ )
1/Ib 12. Reader to SDM (Najafgarh). ' |
13. 1CD (South-West) to provide adequate Civil Defence Volunteers for

%\“ﬁ &— demolition drive. f’
i

Sw»’*er-?fl/@ “1 Copy for information to:

CrT %Q 1. PA to DM (SW), OId Terminal Tax Builc{ing, Kapashera, Delhi.
,Y 2. SO to DCP (Dwarka), Sector-19, Dwarka, 'New. Delhi for issuance of

e = necessary directions. L
g < :
/;7/ )@-- 2 DT (MCD) Najafgarh Zone, Dhahsa Stand, Najafgarh, New Delhj for

issuance of necessary directions by DC, ,C/D_‘_@jafgarh Zoné\\\
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